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Wage Board for Kerala Municipal The matter is still under the consider-

Workers ation of the remaining State Govern-
ment.
652. Shri Yashpal Singh:
broit o W dn & fad wwa A

Shri Vishwa Nath Pandey:

Will the Minister of Labour, Em.
ployment and Rehabilitation be pleas-
ed to refer to the reply given to Un-
starred Question No. 989 on the 22nd
November, 1965 and state:

(a) whether the Wage Boarq for
Kerala Municipal Workers has sub-
mitted its report;

(b) if so, the recommendations of
the Board; and

(c) Government’s decislons there-

en?

The Minister of Labour, Employment

and Rehabilitation (Shri Jagjivan
Ram): (a) No, Sir.
(b) and (c). Do not arise.

Bonus Act, 1985

653. Shri Bibhuti Mishra: |
8Shri K. N. Tiwary:
Shri Indrajit Gupta:
Dr. L. M. Singhvi:
Shri D. N. Tiwary:
Shri P. R, Chakraverti:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to state:

(a) whether it is a fact that his
Ministry have requested the various
State Governments to enforce Bonus
Act, 19685 in their respective State
public sector projects; and

(b) if so, the reactions of the
various Stale Governments thereto?

The Minister of Labour,
ment and Rehabilitation
Jagiivan Ram): (a) Yes.

(b) Some state Governments have
already complied with the request.
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